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TTFAL ADMIMNISTFATIVE TERIBRONAL, JAIFUR BERCH, JAIFUE. .

I

Frem Frakash Szthi ees Petiticner
| | Versus

Shri’ P.IT. Uppal and another ees Pe3pindenta
CORAM:

HOM'BLE ME. GOFAL TRISHIA, VICE CHAIRMAN

HOIT'ELE MP. O,F. SHAPMA, ADMIIIIETFATIVE MEMBEFR,
For the Pebitioner e.. Mr. Zhiv Dumar
the Fespondenks eee Mr. Zalir Huszain, brizf holdzr for

Mr. M.Rafiq

. ORDER
FEF. HOL'ELE MP. GOPAL TFISHIA, VICE CHAIFMAN

et1L1u151 Frem Pralach Sekhi, has £iled thiz
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17 of the Administraiive Trikunals Act, 1985, with ths avermsni thab dzapite
l1e

Adivection of th: Tribunal in oA 104/9%, Azcidz=d on 14.3.95, o
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reapondent 0.2 in the A, for examining the representation mads by the
petiticner in the light of Jdecision vendered by the Ranyalore Bench of the

2

Tribunal in OA 321/93, on 5.10.93, in ihe case of . Sridkaran v. Deputy
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Cenersl Managzr (Adminizt 'atlnu) and othsrs, and alass in term
decizion randersd Ly the Hyderakad Bznch of the Trikanal in O3 22/94, on
25.3.9, in the ocase of SOLCURUL Acharya and cobhers v.e The Chairman,
Telecom Commizsion & okhere, the respondants have failsd to evamine the same

and az auch they have committed contempt of couvt.

2. Wz have hezard the learned coumnsel for the petitionsr and Shri Zakir
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Huszain, brief holdzr for Mr, M.Fafic, coansel for

2. A Office Order Jdabed Z.2.% has besn produced on kehalf of the
rezpondants and the same has keen taken =y record, which shows that the
2 reprezentation has alveady bzen erxamined in terms of the

o above ard he has bzen promcked bo TOA Grade-IIT (Sr.
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Saction Supervisor) in the pay scals of Fa.lé00-2660 w.z.f. 9.9.92, T
crdzt, therefore, veveals conpliance with the direction of the Trikunal.
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Thiz Contempt Peiition iz, therefore, Jdismizssd.  “Mobiczs  isavzd
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ADMINISTEATIVE MEMEEE VICE CHATFMAN
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